RAJYA SABHA [3 December, 1999]

2Ry S v 91.173/99]

(i) 1999-2000 & a¥ & fRIT ARG WHR (AT R IRF
@G, IR faarT) iR Iy FRew e wieaged
fofes & du <7 gan TEal 9| [eeTed A @ TS
ey S va.8.172/99)

(i) 1999-2000 & T¥ & AU ART WHR (FGT IR IS
e, wEd R dgRarE ) olR $RT dgsfiew
FRURYA Rt & da v wenfy oo [ § v
g | 2f[y T v .E.465/99]

Notification of Ministry of Consumer Affairs and Public Distribution
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. Report and Accounts (1998-99 and 1997-98) of hindustan Latex Ltd.,

Thiruvananthapuram and others Medical Centres and Institutes and
related papers

THE MINISTER OF STATE OF THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI N.T. SHANMUGAM) Sir, 1 lay on the
Table -

L A copy each (in English and Hindi) of the following papers, under
sub-section (1) of section 619 of the Companies Act, 1956:-

(a) Annual Report and Accounts of the Hindustan Latex Limited,
Thiruvananthapuram, for the year 1998-99, 'together with the
Auditor’s Report on the Accounts and the comments of the
Comptroller and Auditor General of India thereon.

(b) Review by Government on the working of the above
Company.{Placed in Library. For (a) and (b) See
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